&
| TEM NO. 57 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (C No(s). 10125/2015

RAM AWADH (DECD) THROUGH LRS & ANR Petitioner(s)
VERSUS
THE DEPUTY DI RECTOR OF CONSOLI DATI ONS & ORS Respondent (s)

(Wth interimrelief and office report)
Date : 12/08/2016 This petition was called on for hearing today.
For Petitioner(s)

Ms. Asnita Singh, Adv.

Ms Mtter & Mtter Co., Adv.

For Respondent (s)

M. Amt Pawan, Adv.
M. Bharat Singh, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
None appears for respondent no. 1 despite due service.
Ld. Counsel for t he petitioner shal | t ake fresh st eps

service on respondent no. 2 within two weeks and notice thereafter,
be i ssued.
Dasti, in addition, is also allowed.
Li st again on 21.10.2016.
( PAWAN DEV KOTWAL)
Regi strar

for



